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‘period from 1st December, 1987 ¢to
31st March, 1838,
(b) Rs. 1,83,085/-

(e) Rs. 33,082-2¢ N.P.
- (d) 498,

Satrbath Monuments

B4, Shyi D. C. Sharma: Will the
Minister of Sclentiic Research and
Caltutid Affatrs be pleased to state:

(a) the amount spent on the main-
tenante of the Sarnath monuments
during 1837-58; and

(b) the amount proposed to be
spent during 1958-59?

The Minister of Scientific Research
and Ouitural Affairs (Shri Bumayun
Ksabir): (a) Rs. 70,762|- upto the end
of December, 1857.

(b) Rs. 23,966/-.
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Bharat Electronic (Private) L4d,

Shri Jhunfhunwala:
2508, { St AP Singh Sevhass:

Wil the Minister of Defence be
plessed ‘to state:

(a) the progress made by the
Bharat Efectronic (Private) Ltd,
Bangalore;
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(b) the extent of production during
1857;

(c) whether the production has
been below the target; and

(d) if so, the reasons therefor?

The Minister of Defence (8Shri
Krishna Menea): (a) Factory build-
ings have been constructed, machi-
nery and equipinent have been instal-
led, staff has been recruited and tram-
ed, and manufacture of electronic
equipment and parts is in progress.

(b) and (c). Equipment, jigs and
tools and miscellaneous and capital
goods for the factory itself were
manufactured during 1957. Production
was below the target for the year.
The low achievement in production is
surmised to be due to a multiplicity
of causes. This problem is now under
close investigation with a view to
eliminating the impediments and to
advance production at least to laid
down targets.

Appointments in Manipur

254%. Shri L. Achaw Singh: Will the
Minister of Home Affairs be pleased
to state:

(a) whether the attention of Gov-
ernment has been drawn to appoint-
ments of Class I and II officers made
in Manipur without compliance with
regulation 4(b) of the UPSC. (Con-
sultation) Regulations;

(b) if so, what is the number of
such Oficers in Class I and II who
have been appointed temporarily and
whose term of office has been extend-
ed from time to time; and

(c) what steps have been taken to
regularise the appotintments?

The Minister of State in the Minis-
try of Home Afiairs (Shri Datar): (a)
All appointments requiring consulta-
tion with Union Public Service Com-
misslon‘hava been made after such

(®) and (¢). Do not aniss.





